
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3525 179 3704 147 3 150 243 6 249 3429 176 3605

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

10 0 10 458 30 488 10 0 10 93 0 93

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3745 2917 6662 184 193 377 206 273 479 3723 2837 6560

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

81 20 101 659 180 839 8 56 64 101 255 356

SUPERINTENDENT: STATEMENT

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

SEPTEMBER, 2018

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


